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ReUaf to VhadUaa g| (MHh DtabM

1M. Shn Iader#t Malhotra: Will the 
ICiatater of Labour and BehabllitaUoa 
be pieaaed to state:

(a) whether the  Central  Govern­
ment gave any relief or resettlement 
financial aid to those of
Poonch District (Jammu & Kashmir), 
who were uprooted during the Pakis­
tani invasion in 1965;

(b) if so, the total number of fami­
lies who received the assistance;

(a)  the main items of relief provid­
ed; and

<d) the total expenditure incurred 
thereon?

Me Maister at State la the 
tay *i UAs*r, ffaphym aad Bafca- 
bUHatien (Shri L. N. Mlahra): (a) Ye*.

(b)  and (c). About 40.000 families 
were displaced temporarily from the 
Bajouri-Poonch-Reasi area. After the 
cease flra, moat of these families re­
turned to their original places by De­
cember, 1946 and the rest by March. 
19M. In the initial  stages, free ra- 
tiaaa, ad hoc cash grants varying from 
Ra. 20 to Rs. 90 per family, blanket*/ 
quilts, utensils and sne other essen­
tial articles were given to tta deserv­
ing families as immediate relief mea­
sure.  Vbr their resettlement the fol­
lowing assistance was sanctioned:

(1) Subsistence grant: Rs. loo to 
Rs. 900 per family, depending 
on the size of the family;

(ii) Grant for repair to houses:

(a)  Upto R*. 900  for recon­
struction of houses  com­
pletely destroyed;

(b) Up*o Ba. 800 for repair to 
houses damaged;

% addition a tree and  poles or 
treea to be provided in attkar aaaa

by the Stater Government  from it* 
Ibrasta

(Ui) Grant for reconstruction  of 
shops  damaged/destroyed: 
Rs. 500.

(iv) Trade/Butineu Loan;

Upto  Rs. 2,000 in rural area* 
and upto Ra. 5,000 in utfean 
areas.

While 98070  lam lies  have  been 
given subsistence grant, 3239 Sam ilka 
only could be given housing assistance 
so far.

(d) Rs. 127.89 lakhs.

luau aad g,*4-Jr Officers in UJI.

1M. Shri Inderjit Malhatra: WiU tha 
Minister of Haaae Affairs be  pleased 
to atate:

(a) whether the Jammu and Kut*> 
mir Government Officers  have also- 
been taken into IAS. cadre;

(b) if so, their number; and

(c) the number of  officers  tiuaa 
other States now serving in the State 
of Jammu and Kashmir?

The Minister of State in the MMa* 
try of Bomt  Affairs (Shrl  VMf» 
Ghana Shukla): (a) Yes, Sir.

(b) 18 Jammu and Kashmir State 
Service Officers were appointed to tha
I.A. S. cadre for Jammu and Kaahmlr 
at the tfane of intial constitution  «f 
the cadre.

(c) 7 ICS/IAS officer* are serving 
in tha State of Jammu and Kashmir 
on deputation from other State*.

RabaMtttatlea Work ia OhhaaW 
Jaartan Sealer

188. Shri Iaderfit Malhotra: WlM ih* 
Minister of U Mtt and IrtaMHrtiaa 
be pleased to state:

(a)  tha staga at whidh the nMU> 
tttatfan worit ia ft* Cfc*M*-Jaarta* 
•actor of Jammu 4k




